
CENTRAL ADMINISTRATIVE TIBUNAL 

0 	CALCUTTA 8ENCH 

No, MA 432 of 2000 
MA 433.of 2000 

(OA 789 of 96) 

Present 	Hon'blè Mr.ustice R.N.Ray. Vice...Chairrnan 

Hon 'ble M •  £.P.Singh, Administrative Member 

D. RAJACOPAL 
I..uERMA 

vs 

UNION OF INDIA ORS. 

For the applicants : Ms.U.Sanyal, counsel 

For the respondents: llr.K.K.Mojtra, counsel 
Mr.A.K.aanarjee, counsel. 

Heard on : 24.11.2000 
	

Order on : 2411.2O00 

- - 
VC 

Heard both the counse15 Thse  MAe are for dispensement of 

personal appearnce, of Mr.D.kajgoal and Mr,R.e.Verma, They are present 

in the Court today. MA is alløwad. Their personal appearances are 

dispensed with. They will have to attend the Court only if they are so 

directed. The flAgtheref'ore stand disposed of. 
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